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Pakistani Trespass

5298. Shri Baswant:
Shri Vishwa Nath Pandey:

Will the Minister of Home Affairs
be pleascd to state:

in Assam

(a) whether it is a fact that on the
19th April, 1866 two Pakistani natio-
nals trespassed into the Indian Terri-
tory at Govindpur on Karimganj
border (Assam) and started plough-
ing land in spite of the protest by the
security forces; and

(b) If so,
thereto?

The Deputy Minister in the Minis-
try of Home Affairs (8hri Vidya
Charan Shukla): (a) Yes. One Pak.
national was arrested by police in this
connection and other Pak. national
managed to cscape to Pakistan,

Government's reaction

(b) Necessary protest was prom-
ptly lodged with the Pakistan authori.

ties.

Concentration of Miso Rebels

5299. Shri Panna Lal:
Shri Vishwa Nath he@y:
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Shri D, C. Sharma:
Shri Ram Harkh Yadav:
Shri P. C. Borooah:

Will the Minister of Home Affairs
be pleased to state:

(a) whether it is a fact that a large
number of Mizo rebels armed with
modern weapons including some arm-
ed volunteers from Paite and Baite
tribes led by Tunkhopum have con-
centrated at a place on the border of
Mizo Hills and Chura Chandpur sub-
division of Manipur after getting
training in guerilla warfare in East
Pakistan; and

(b) if
thereto?

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) There are
reports of concentration of Mizos some
of them armed, along with some
Paites and Baites, on the border of
Mizo Hills and Chura Chandpur sub-
division of Manipur. Whether any of
them got training in guerilla warfare
in East Pakistan, is not yet known.

so, Government’s reaction

(b) Situation is being watched and
suitable steps are being taken from
time to time.

vfrw et & wfreifa siaTay

5300. &Y QT oTe WowT ¢ W@
Wwre W& qg wam f Fr &R
[L

(%) ®ro1 |ww Ww Tw g
¥ v st ¥ fod wR g
fery wrdAr ow @ @wg Wil qF
t

(@) T wrew wx fad
R W W §; e

() & Y ST HTw 7

dad-ad ey et it 3 vrew
it (@ www ) (%)

MAY 11, 1966

Written Answers 15922

T IANGE FF § WwAT 97 8w
¥ FT 40 W4T 9@ wiAeia qF
A

(@) aur (7). 0 *1 Fe0 7
& f 3a &ia % ypnifa et o Sueey
TG mIWF Faw@ o 7@ A
w®RE AfET T Taw) ) awrd Fw
g & FTTU G/T A § GHT A9 &
daram § )

Sales-tax in Delhi

5301. Dr, L. M. Singhvi: Will the
Minister of Home Affairs be pleased
{o state:

(a) whether Government are con-
sidering any reduction in sales-tax
levies in Delhi and if so, on what
lines and on what basis;

(b) whethey Government have kept
watch over jnordinate price increase
in the wake of sales-tax levies and if
so, in what way and with what effect;
and

(c) whether Government have
studied the impact and implications
of enhanced incidence of sales-tax
in the Capital and if so, the details
thereof?

The Minister of State in the Minis-
try of Home Aflairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) No reduc-
tion in the sales tax levies in Delhi
is contemplated.

(b) Weekly retail prices of 25 con-
sumer goods are maintained by Delhi
Administration. Over the ten weeks
period ended April 25, 1966, there was
no change in the prices of 13 cemmo-

dities; prices of six commodities
registered price rises below 10
per cent; prices of five commodi-

tieg increased by 10 per cent and
above; and price of one commaodity
was not quoted during this period
These increases are, however, not due
to increase in sales tax levies because
there has been no increase in the rated
of .sales tax in Delhi since June 1963





